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THE NATIONAL COMPANY LAW TRIBUNAL ON 14.12,2017

NAME OF THE PARTIES: Mrs. Girija K. Kutty

M/s. Accord Shipping Agencies 0) h/t. Ltd

SECTION oF THE COMPANIES ACT: 397 l39a d the Companies Act 1956
and 2411242 of the Companies Act, 20 13.
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1. Learned Representatives of both sides are present. Pleadings are complete.

The short compilation as required by the Bench is also placed or record. Put

up for final hearing.

2. Adjourned to 13.02.2018 at 2.30 p.m..
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